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I/D.No.LJ(B ).47 /2005jPt.l/ 129 , 
Dated Shillong, the 16th July, 2 018 

~ Entry Operator, Law{A) Department - 1[J2. , 

Pleas e find c n c loscd hc.Tcwi Lh copy of the n otification 

No. LL (8) 47/2005 / Pt.II /3 19, daLed 15.11. 2016 a nd th e n a m e of th e 

employee s under Law (8) Depa rtmenl fo r up load ing in t h e Law 

Depa rtment website . 

(NI.M.Sangma) 
Dep u ty Scc reLary Lo lhc Covt. of Megh a laya, 

La\\' (8) DeparLm en t. 
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GOVERNMENT OF MEGHALAYA 
LAW (B) DEPARTMENT 

*** 
ORDERS BY THE GOVERNOR 

NO TlFlCA TlON 
Dated Shillong, the 15th November , 2016. 

No.LL (B) 47/2005/Pt.II/319 - In partial modification of this Department 's N tification 
No.LL(B).4 7/2005 /Pt.II/3 15 dt.26.0S.20 16 and in exercise of the powers d elegated 
under sub-section (1) and (2) of Section 5 and su b- section (1) of Section 19 of the Right 
to Information Act, 2005 (Central Act no 22 of 2005), the Governor of Meghalaya is 
pleased to designate the following as Appella te Authority and Public Info rmation 
Officers and Assistant Public Information Officers of Law Department as under -

Appellate Authority 

Secretary, Law Department, Shri W. Khyllep For Law Departmen t. 

Public Information Officers 

Deputy Secretary, Law Department, Smti L.L. Shangpliang - For Law (A) Depa rtment. 

Deputy Secretary, Law Department , Smti M.M. Sangma - For Law (B) Depb r tment. 

Assistant Public Information Officers 

Under Secretary, Law Department, Smti S.K. Sangma 
Under Secretary, Law Department, Smti L.A. Lyndem 

- For Law (A) Depdrtment. 
For Law (B) Department. 

Notifica tion No. LL (B) 47 /2005/Pt. II /3 1~ , dt. 26.0S.2016 in this re gard will 
cease to have effect with effect from date of issue 0'1 

(W. hyllep, lAS) 
Secretary to the Govt. of MeghaJaya . 

Law Department. 

Memo. No. LL (B) 47/2005/Pt.II/319-A, Dated Shillong, the 15 th November, 2016. 
Copy to:-
1. The Private Secretary to the Chief Minister , Meghalaya, Shillong. 
2. The Private Secretary to the Chief Secretary, Meghalaya, Shillong. 
3. The Director of Printing & Stationery, Meghalaya, Shillong to kindly pubbs h in the 

next issue of the Meghalaya Gazette. 
4. Shri A.K. Sangma and Smti E.M. Donn, Joint Secretaries , Law Departmen'. 
5. The Under Secretary, Personnel & A.R. (A) Department . 
6. Sectt. Admn. Department (Nazarat). 
7. The State Informatics Officer, NI C., Shillong. 
S. Officers concerned. 
9. Law (A) Department. 
10 . DEO (Data Entry Operator) Law (A) Department, Main Secretariat Bu :lding for 

uploading the notification in the Law Department website. 
11. Guard File . 

By order etc., 

f1Mn . 
, . l p~ 
Depu ty Secretary to the Govt. of Megh uaya, 

Law Department. 
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2. EMPLOYEES UNDER LAW (B) DEPARTMENT 

Sl. Monthly 
No Name Designation Address remuneration • 

Level in pay 
matrix of 
ROP 2017 

l. Smti. D. Ryntathicmg Superintendent' M iss ion Compound DorkhCl LClne. Level - 16 
Shillong - 793002 

2. Smti. A. Nongbri Asstt. NongshilliClng, N ongthymmCli. Level - 13 
Superintendent Shillong - 793014 

3. Smti P. KhClrlukhi U.D.Asstt. MClwlCli Iewrynghep. Level- 11 
Sh illong - 793017 

4. Shri. M.A. Laloo U.D.Asstt. C/o. "OSARIKA" MCldCln LClbCln. Level - 11 
Shi llong - 4. 

5. Smti S. Khongsngi U.D. Asstt. LumpClring. Sh illong - 79300 Level - 11 

6. Smti D. MylliemngClp U.D.Asstt. Smit. LumkynSCli. Be hind Smit 
Higher SecondClry Sc hool. 
Shi llong-793015 Level- 11 

7. Shri. B.D.Hajong L.D. Asstt. LClban. Dhobighat. Level - 8 
Shillong - 4 

8. Smti . E. Synrem Typist Lower Lumparing. Shillong - 4. Level - 6 

9. Shri N. Khongriah Typist Lower RynjClh Shillong - 6 Level - 6 

10. Shri J.D.SangmCl Grade IV Upper Lumparing. -

Lumsohphoh-4 

1l. Shri S. Kharkongor GrClde IV MClv,: lynrei. Sh illong - 793006 -
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